
tum l“"

( Q4. on

l\ ‘X -- I aw. -

~_i""'-l§4“°;§HIGH COURT OF DEL I
Sher Shah Road, New Delhi

N..._g4,\_3,_ /Dll(‘!GazlIB/G-72023 Dated:- \\-\\Qc\\-2&1}/7 ,. .
From: Ir r '

The Registrar General ; /C’
Delhi High Court. F ' ~
New Delhi '-

TOZ \
\ '1 :‘

. . - ‘:?.» 9”J The Principal District & Sessions Judge (HQ.),
Tis l-lazari Courts,
Delhi

Sub : Resignation ofMr. Bhavya Nain from Delhi Judicial Service.

Sir,

l am directed to refer to letter dated 27.07.2023 (copy enclosed) of
Mr. Bhavya Nain. a Trainee Officer of Delhi Judicial Service received vide your

leller "<1 F-5(3)/("orr./202311530 dated 01.08.2023 on the above subject and to
lorwzii'd hci'e\vith zi copy of iiolilicmioii no. F.6/43/2018-.ludl./Supllaw/I639-1645

dillcd l3-09.3023 (copy enclosed) ofilie Govt of NCT of Delhi with the request to
rclicve Ml‘. Bhavya Nain from his present assignment, with immediate effect.

Yours sincerely,

/

(Ami aray n Bharthuar)
Assistant Registrar (Gazette-IIB)

Encl: as above for Registrar General

Copy forwarded for information and necessary action :-
l - The Priiwiiwl Secretary. Law. Justice & L.A., Govt of NCT of Delhi Delhi

Secretariat. I.P. Estate. New Delhi. ,
'7_. The Director. (Academics). Delhi Judicial Academy. Dwarkzi integrated

(‘oniple.\:. Sector-l-l_ [)\~tiika. New Delhi,

(Sandeep Kumar)
\,\- ‘ A \\\-;> Admn. Officer (J) (Gazette-IIB)

\S \. . , _ , _ _ for Registrar General

OFFICE or THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI.
6"‘/&’*7‘i' ~ 6 ‘M/ZNo. / F. 5(2)/2023 Dated, Delhi the -7373

Vigilance, Purchase Cell, Pool Cars, Library, Record Rooms, Copying Agencies,
Web-site COl'Dl'I‘llttEE(Hl11Cll/EI\l§}l$l'l) and Computer Section, Tis Hazari Courts,
Delhi.

2. The Adiniiiistrative Civil Judge, (Central), Tis l-lazari, Courts, Delhi. _
3. The A0(J), Administration-I,lI,lll, Vigilance, Reciuitment Cell, Filing Section,

Accounts Branch, Fine 8: Audit Section, Care-Taking Branch, Computer Branch
, I.T. Cell, Protocol Branch, LAC Branch, R & l Branch, 'LAYERS',Vulnerable
Witness Deposition Cornplex(VWDC] and ACR Cell, Central District, Tis
Hazari Court, Delhi.

4. The Accounts Officer, Accounts Branch, Central District, Tis l-lazari Courts,
Delhi.

. The P.S. to Ld. Principal District 81 Sessions Judge(HQs), Room No. 302-A,
Tis I-lazari Courts, Delhi.

. The Reader to Ld. Principal District & Sessions Judge (I-lQs), Delhi

. The ‘LAYERS’ Section, for uploading on 'LAYERS'.

U1/bl’L§l°\\1¢
(Kaveri Baweia

District Judge (Commercial Court)-O7
Officer In-charge Judicial Branch ( Central)
For Principal District & Sessions Judge(HQs),

MDel.l-till‘

Sub:- Resignation of Sh. Bhavya Nain from Delhi Judicial Service. _' 3/3 Ll K
Copy forwarded alongwith its enclosure for information and necessary action to:- Z,--/»‘

1. The Officer In-charges, Administration l,Il,III, Accounts, General Branch, LU D4 _i



r“ (T0 BE PUBLISI-Il~1l) IN l)l".I.l ll (';AZl‘)'l'l‘E1’AR'1‘-IV 'r.tx'1'rm-01u>11\mRY)
C-OVl'JRNMEN'l‘ 01-‘ N/\'l‘l()N/\l. C/\PI'l‘AL 'l‘ltRRI'l‘ORY or l)I$LiI-II
DEPAR'l‘MEN'l' 01-‘ 1./xw, .rus'rrc|-: AND Ll.iGISLA'l‘lVI'. /~.i=irAms

811- 1.1tvi~:1., c-wmc, m~;|.m st-:c1u~;'1'/tru/\'r', 1.1’. r-;s'rw1'i~:,
NEW l)l'Zl.lll-110002

No.F.6/43/2018-Judl./Suptlaw/ / 6 "ii, ') . ] (L; 3”‘ Dated I 0 ‘fl C1. a')_.’j

NOTIFICATION

No.F. 6/43l20‘l8-Judl./Suptlaw/ 1 aft‘) -- l6L1.s'" ;- ln pursuance of the
provisions of Delhi Judicial Sen/ice Rules, 1970 as amended up to date, the Lt.
Governor of the National Capital Territory of Delhi, in consultation with the High Court
of Delhi, is pleased to accept the resignation of Mr. Bhavya Nain from the Delhi
Judicial Sen/ice with immediate effect.

By order and in the name of the
Lt. Governor of National
Capital Territory of Delhi

iv? m $11.‘
(Bharat Parashar)

Principal Secretary (Law, Justice & L.A.)
No.F.6/43/2018-Judl./Suptlaw/ /439- /5 L/_\" Dated 11) 0°?) 102.3
Copy forwarded for information and necessary action to:

1. The Secretary to the Govt. of India, Ministry of Law & Justice, (Department of
_ Justice), Jaisalmer House, New Delhi.
2. The Registrar General, High Court of Delhi, w.r.t his office letter No.

5937/DHC/Gaz.IIB/G~7/2023 dated 18.08.2023.
3. The Pr. District & Sessions Judge (HQ), Delhi, Tis Hazari, Delhi.
4. The Special Secretary (GADICoord.), Govt. of NCT of Delhi, in duplicate with

Hindi version, for publication In Delhi Gazette with the request that five copies
of Gazette may be sent to this department for otficlal use.

5. The Controller of Accounts, Govt. of NCT of Delhi.
6. Officer concerned through the Registrar General, High Court of Delhi New

Delhi. '
. Guard file.7

/gm é W476!/@”’.r;f.;;'_;"
(Bharat Para h

Principal Secretall’ (Law Justice 8i /T;
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